
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERIT ZONE,
CHENNAI

Original Application No. 93 of 2025

IN THE MATTER OF:

ftyaranagar Welfare and Development Association,
Telangana and Ors

-V8.

Greater Hyderabad Municipal Corporation,
Represented by its Commissioner,
Hyderabad and Ors.

...Applicant(s)

...Respondent(s)

ADDITIONAL REPORT OF TIIE 7TH. 8" 8B 9" RESPONDENTS -
DISTRICT FOREST OFFICER. SANGAREDDY

S.NO DATE DESCRIFTION PG-NO

1. 01.09.2025 Report of the 7th, 8th & 9th Respondents 1

2. 20.08.2025 Annexure - I - Payment Receipt 2

Place: Chennai

Date: 01.09.2025 Mrs. H. Yasmeen Ali,
Counsel for the 7th,8th & 9th Respondent.



REpoRToFTHEDIRTRIerF®REST,oFF]cER,,sANGfiREDD¥,
TELANGANAsTAIE,HrmERABAD

•  I.          It is respectfully subndtfed th&L an tapptication has been. filed in the Hon'ble National Green

Thbunal,Chennaivideflppli.cationNo.93/2025{SZ)\`bythePyaranagarDevelopmentAssociation,

represented  dy  its  Sen€ml  Secretary  ,against.  the  proposed  GHMC  Municipal   Solid  Waste

Manngeneut Trertment\`Disposal facility, and raised certain objections.      -                                          `

'2.         It is Teapectfully subndtted `that, this office has -stibmitted xpor"a the Honounble National

Green Thbmal on 20.06.202S.

'  3.         In `coutinuation to' the report subhitted to the Honounble Green Thbunal oTi 20.06.20£5, it

is further submitted that a case than been `booked under Telangana. WAETA Act 2^cO2 for felling Of

treeswithout\properpermissiou&intheareaallottedtosolidwasteMamgementproject,ofGHMC,

at ftyarayamgar vimge,  Gum"didala` Mandal and noti`ces were issued to th.e concemed* and

enqutryhas,rbeenconductedinlhemafterbytheFQrest"geoffiesr,Sangarieddy.

4.         Accordingly,  a  notice  has  been  issued  to  Sri  Donthireddy  Himavardhan  Reddy  S/a

D.Govardhan Reddy, M/a Zavni constnictions Private Limited,' Flat No. 503, Ramky Bchumaap

Hyderaguda village, Ehaboda, REjendm Nagar Manda], Hyderabad who is directly involved in the

tresfel-lingins4{dareaasrepor[edtytheinquiryofficeri.e,Fores`tRangeoffi'cer,Sangareddy,vide

Rrference no. 70AIRotsRD/2023,` dated: ts.08.2025.

5.        Sri Donthireddy ffimayndhan Reddy s/o D.Govardhan Reddy, has confessed and statedtliat

asheisunknowing,apdunawaeoflaw,andremovedthetreegrowth,andasitwasnotintentiunal,

Jiemaybepardoned.He further-statedthathewinpaythecempoundingFeeifordered.

6`.         It is submitted that, the total Dumber of trees felled is 10,167 Nos/694.54 Cmt. Thevalue of
•,

the material renioved is R§.15,54,653/-.  +

7.\         It 'i§ humblysubm.tted thats the case is compounded by imposing penalty of Rs. 31,09,306/-

throuch Ch. No. 6501834454, dated: 28.08.2025 as per the rules.

Pl ace: Hyder\abad

Date:Ol.09.2025.

Sangareddy.
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